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Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state : 

(a) whether there is any proposal under 
Government consideration to open new ration 
shops in various backward areas of Andhra 
Pradesh to strengthen the Public Distribu 
tion system; 

(b) what steps are being taken to enhance 
the PDS in rural areas of the State; 

(c) what specific measures are proposed to 
ensure that card-holders belonging to lower 
income group are given their due rations at all 
fair price shops; and 

(d) what are the details of directions passed 
on to State Governments in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC 
DISTRIBUTION WITH ADDITIONAL 
CHARGE OF THE MINISTER OF STATE 
IN THE MINISTRY OF COMMERCE 
(SHRI KAMALUDDIN AHMED) : (a) to (d) 
The operational responsibility for 
implementation of the Public Distribution 
System (PDS) is that of the State 
Governments. The opening of Fair Price 
Shops in any part of the State is a matter 
within the administrative jurisdiction of the 
Government of Andhra Pradesh. 

Strengthening and streamlining of PDS is a 
continuous process and discussions with the 
State Governments are held at the meetings of 
the Advisory Council on PDS and other fora. 
Under the Revamped Public Distribution Sys-
tem (RPDS), the Government of Andhra 
Pradesh have opened 362 additional Fair Price 
Shops in the Areas covered by DPAP and 11 
DP. State Governments have also been 
requested to * deliver the PDS items at the 
doorsteps of the Fair Price Shops to ensure 
regular supply to consumers. Government of 
Andhra Pradesh provides foodgrains at spe-
cially subsidised rates to people whose annual 
income does not exceed Rs. 6000 per annum. 
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State of P. D. S. in Delhi 

2432.  SHRI GOPALSINH G. SOLANKI: 
SHRI RAM SINH RATHWA: 

Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION be pleased to state : 

(a) whether it is a fact that the fair price 
shopkeepers of Delhi are not distributing rice 
and sugar under P. D. S. and public are not 
getting their quota on time and in many cases 
the quality is substandard and also the F. P. S. 
Shopkeepers are directly selling P. D. S. 
items to hotels and restaurants; on profitable 
rate; 

(b) whether the Governmenthave made any 
arrangement to provide items to the people 
properly and on time under P. D. S.; and 

(c) what are the details of quantity of PDS 
items supplied to shopkeepers area-wise in 
Delhi, New Delhi ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC 
DISTRIBUTION WITH ADDITIONAL 
CHARGE OF THE MINISTER OF STATE 
IN THE MINISTRY OF COMMERCE 
(SHRI KAMALUDDIN AHMED): (a) The 
Government of National Capital Territory 
(NCT) of Delhi has reported that the 
consumers of Delhi are generally getting 
foodgrains (rice and wheat) and sugar 
distributed through the Fair Price Shops (FPS) 
in time. The FPSs are required to bring to the 
notice of the Department the bad quality or 
poor quality of specified food articles for 
investigation and replacement, if necessary. 
No .complaint regarding sale of PDS by FPS 
holders directly to hotels and restaurants have 
come to the notice of the Administration. 

(b) and (c)  The Govt, of NCT of Delhi 

makes arrangements to ensure that the PDS 
items of proper quality are made available to 
the card holders. A statement showing the 
lifting of rice, wheat, sugar from April, 1992 
to June, 1993 is given in Statement (See 

below). Area-wise details of quantities 
supplied are not maintained by the Central 
Government. 

Statement 
Monthwise  lifting  of Wheat,   Rice  and  

Sugar distributed through P. D. S. in 

Delhi 

(in '(XX) tonnes) 

 
* Lifting is nearly 100%. 

Amendment to Essential Commodities Act 

2433. SHRI SHIV PRATAP MISHRA: 
Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state : 

(a) whether it is a fact that Government pro-
pose to amend the Essential Commodities Act 

 


